-
IN THE CENTRAL -ADMINISTRATIVE TRIBUNAL HYDERABAD BEMCH AT HYDERABAD

7 0.A.No.150/90, , . Date of Order:23,2,90¢
g ; S —
“ BETWEEN:- M.,Ramulu ««s.Applicant, (:i)
AND

1. The Secretary to Government(Union of India),
Ministry of Defance, New Dalhi.

2. The Chief Engineer, Southern Command, Pune.

3, The Chief Engineer (P),FY, Secunderabad.

4. The Commandsr Works Engineer, {Scuth)

Mudfort, Secunderabad.
5. Garrisson Enginser(South) Mudfort, Sacunderabad.
v ' .+ so.REgpondents.

FOR THE APPLICANT: Sri K.S.R.Anjaneyulu, Advocats.
FOR THE RESPONDENTS: Sri E.Madan Mahan Rao, ARdgdl.CB5C.
CORAM: Hon'ble Mr.8.N.Jayasimha: vice-Chairman

AND
Hon'ble Mr.D.Suryarao:Member{Judicial)

of ARA KRR
The Tribunal made the follewing (Order:

" Admit. Notice to the respcndents for filing counter with’
six wezeks before the Registrar.

o \

'y
In so far ;ntqum orders are' concerned, the
appllﬂant will be al uued to continueg ad Driver Englﬁa

Static, if he has not already basn revertad as Mate,

It is Purther directed that no recovery shall be mads
from the applicant towards any excess amount pald until
dlsposal DF tha case. "

e
a‘ Qi A 9}
. ad
.:i‘x. R *"rhfr \ AR 2
=y N - Lo .
S g / / EN ]
S y .

"[‘ f/' J r

To

1. The Secretary éaﬁbaﬁéﬁﬁmeﬁt{Uninn of India), Ministry of DGF;nce{‘
New Delhi, . -
2. The Chiaf Engihésr; Soguthern “ommand, Puna.

3. The Chisf Enginesr(P) FY, Secundsrabad,
4, The Commandenilorks Enginaer, (South)Mudfort, Secundsrabad.

5. Garrisson hnoinaer(Soufh)'MudFort Sgcunderabad,

6. Ona copy ta Sri K.S 4R AnJaneyulu, Adyocata,1-1-365//,Jauch o 1o
Bakaram, Hydorabad, -
7. One copy to Mr,E. Nadan MDhan Rao, Addl.cesC, CAT, Hydarabad.

8. Tws spara copiecs.
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Draft by: Chacked by: Approved by
D.R.{(2)

&
ATyde by &; iy ///,,Ccmpared by :

B ‘

IN THE CENTRAL ADMIMISTRATIUt TRIBUNAL
HYDERRBAD BENCH,

HON'BLE MR.B.N.JAYASTMHA: (y.C.)

AND

HON'BLE MR.D.SURYA RAD:MEMBER (§ypL-)

- AND -

HON* BLY MR.J.NARASIMHA WURTHY ; (m)(3)
AND

HON'BLE MR.R. BALASUBRANANI : (M) (A)

DATED 3555):;;% 970
ORDER/JUBTRENT ;

——

~frr———

M.A:/R.A./C.AL/No s
T.A.No. (P ND-D )

&Amm-\gblﬁb

Admitted and Iﬂterlm directions
issued, :

e

Allo edo ; .

.Dl&ml sed.,

Dlqua of with derCthH.
M.A.Ordeded.

No warder afy to costs:

Sent to Xerox aon:
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IN

THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

- 0.A.N0. 150/90 |
" Date of Orders 23-1-1992

Betweens:

M

1.

o o L N

Fo
Fo

fole
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no

4.
5.

6.
7.
8.

pv

. Ramulu n//

ss - Applicant v//

and

Union of India, rep. by
The Secretary to Govt,, Ministry of LDefence, New EElhl
The Chief Engineer, Southern Command, Pune, .~

The Chief Engineer (P) FY, Secunderabad..

The Commander Works Engineer, (south)

Mud Fort, Secunderabad.

Garrissen Engineer (sSouth)

Mud Fort, Secunderabad. ~//

«» Respondermnts,

r the Applicant: Mr.K.S.R.Anjaneyulu, Advocate /
r the Respondents: Mr,N.R,Devraj, Addl,.CGSC.w

RAM:

THE HON'BLE MR.R.BALASUBRAMANIA N : MEMBER(A) ./
AND
THE HON'BLE MR.T.CHANDRASEKHAR REDDY : MEMBER (JIN"

*

The Tribunal made the folloﬁing Orders-
Memo is filed by Mr.N.R.Devraj, that the applicant
the above O.A. had died. The fact that the spplicant died is
t“dispute. In view of this position we dismiss the 0.A. as abated.

The Secretary to Government, Union of India,
Ministry of Defence, New Delhi. ‘
The Chief kEngineer 8Southern Command, Pune.

The Chief Engineer (P) FY, Secunderabad.

.The Commander Works Engineer, (South) Mud Fort, Secunderabad.
Garrisson Engineer  {(South) Mud Fort, Secunderabad.

One copy to Mr.K.S.R.Anjaneyulu, Advocate. CAT.Hyd,Bench,
One copy to Mr.N,R.Devraj, Addl.CGSC. CaT.Hyd,Bench.

One spare copy.
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~ RY¥PED BY - 94 1) compagEp my
SHECKED BY . APPROVED.BY ~°
. ) -
LN THE CENIRAL ADMINISTRATIVE TRIBUNAL
'HYDERABAL BENCH AT HYDERABAD
THE HON'ELE MR, - L//" v.C.
J ~ THE HON'BLE MR.R. BALASUBRAMANIAN : M(a)
: - AND e
o
THE HON'BLE MR.T . CHANDRASEKHAR REDDY:.
M(JUDL) :
D ‘
THE HON'BLE MR.Z.J.ROY MEMBER ( JUDL, )
- DATED3 25.-) ~1982
ORDER/ FUHBGMENT S .
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- ‘,; - - Mloﬂed o .
| Disj osed of with. directions, S
DlsmlSSed Q@M . N
/ ‘ : D.'LS!T]J_S ed as withdrawn
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